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[Shri Atal Bihari Vajpayee) 

23.00 hr •. 

Nothing Is coherent. But this is the way. At last when 
It was asked why this No-Confidence Motion Is being 
brought I dldn't get any satisfactory reply. You can say that 
wha! Is the need for a reply. Who understands the reply, 
they have got It. No-Confidence Motion Is moved when 
Government Is on the brink of a fall and No-Confidence 
Motion Is used when the ruling combln. Is likely to break. 
However, In general situation No-Confidence Motion Is used 
as a weapon to keep the government aware and to express 
one's views on any particular Issue. But at this moment 
I am unable to understand Its purpose. There Is no question 
of breaking the government because this government would 
not break. You alao do not want to topple this government 
this is a good thing because grapes are sour. Otherwise 
the Governm.nts formed and toppled by you are in good 
number. Our coaliatlon government Is stili untouched by 
you. But two days debate had not been able to throw any 
light on any new strategy to topple this government. 

The nine point charges have been levelled. There are 
nine points and one charge sheet. It has set a blzzarre 
convention that parties are levelling charges against each 
other. There should be proper communication and 
discussion among the parties. Nobody should sp9ak In 
ultimatum language that we are levelling charges against 
you because you have put the defence secerlty system in 
danger. This Is not an ordinary charge that we have 
jeopordlsed the defence security system. The second 
charge Is that we have weakened the national security In 
totality. What does it mean? How the securl$y is in danger? 
,How we have weakened our internal security? They shoUld 
have substantiated their charges by produc!n,.g ...et5fi~;ete 
evidence. Can such allegations be lev~~fIi" Parliament? 
I do not want to go through all the nine pOints. An effort 
to destroy the public sector...(lnterruptlons) 

MR. SPEAKER : Your leader will give reply. There 
is no need to give reply by everyone. 

[English] 

She will reply. She has the right to speak in the end. 

(Interruptions) 

(Translation] 

SHRI ATAL BIHAR I VAJPAYEE : That very day Steel 
Authority got a new life. It has got established in a new 

SHRI BASU DEB ACHARIA : Enjoy what? 

SHRI ATAL BIHARI VAJPAYEE : It should be enjoyed. 
But It is said that we are destroying everything. Even after 
destruction people keep us here. This is not a good thing 
on your part ... (Intsrruptlons) Mr. Speaker, Sif, I have been 
a Member of Parliament since 1957. Groups were never 
formed on the question of Foreign policy. 

SHRI MANI SHANKAR AIYAR : You brought the 
motion In 1962 while our armed forces were fighting with 
the China. You brought the motion when our Jawans were 
dying. This dates back to 8 November, 1962 ... (/ntsr-
ruptlons) 

{Eng/lSh] 

MR. SPEAKER' : Whatever any Member .aks 
. without my permission should not be recorded. 

(Interruptions) 

MR. SPEAKER : Please sit down. Please do not 
s~ak. 

{Translation} 

Manl Shankarjl sit down. Hon'ble Prime Minister Is 
speaking. 

SHRt ATAL BIHARI VAJPAYEE .: I don't Interrupt 
anyone ... (Interruptlons) 

{English] 

MR. SPEAKER : Please keep quiet. 

--{Tra nslatlon} 

SHRI ATAL BIHARI VAJPAYEE : I mean to say that 
there has been a consensus in the country regarding 
foreign policy. It existed earlier and exists even now. But 

, It has been said that we mortgaged· the tor"9A policy of 
India, such allegations have been made. What does It mean 
to mortgage; what was mortgage? ... (lnt,rruptlons) That Is 
why we refused to send troops ... (Interruptlons) 

{English] 

MR. SPEAKER: Hon. Members are requested not 
to Interrupt the hon, Prime Mlnl81er. 

(Interruptions) 

MR. SPEAKER: Please sit down. 

form. Is not it something to enjoy? J (lntsrruptions) 
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[Translation] 

SHRI ATAL BlHARI VAJPAYEE : A bUateral cUscuaalon 
took place when the .question of sending troops surfaced 
and nothing !s hidden there. Even for that doubt Is baing 
created that the troops didn't go because of us otherwise 
they would have gone there. How they could have gone? 
~ your orders? But this thing has no meaning. Should 
I tell you now these things about foreign policy such as 
who decided to send the troops or that the people from 
that side were united, what was their first opinion and It 
changed later on ... (Inte"uptions) 

[English} 

MR. SPEAKER : Shrl Basu Dab Acharla, please do 
not Interrupt the han. Prime Minister. 

{Translation} 

SHRI ATAL BIHARI VAJPAYEE : There Is no time to 
tell about It. It has hurted· me. Thera may be differences 
on Internal matters. We are having a democratic war. We 
W8l"1t to bring change. peacefully. There Is 1'10 objection to 
lilt you would like to change the Government. But wUI the 
country be divided like this even on the question of foreign 
policy? ... (lnte"uptions) This is not the way to rule the 
country. That is why I feel doubt when you speak of running 
the country. It'll be good if you run the country. 

SHRI MULAYAM SINGH YADAV : You are running it. 

SHRI ATAL BIHARI VAJPAYEE : We are not running 
it rather we have presented before you a framework of a 
coaJ;tion government and that coalition government Is 
running for the five years even after your opposition and 
people are showing faith in the coalition government which 
is a good thing. Congress 100 needs friends now. Who can 
now come forward as a friend and which kind of friendship 
he will show? Will the behaviour of Congress change or 
not? Anyone who will become new friend will get pinned 
down again. I think these things are not clear. Coalition 
governments are the order of the day. Our country Is great, 
It has Its own culture and ancient civilization, means of 
production and It Is marching vigorously on the path of 
progress. At the moment, it Is natural that there may be 
undeclsive political situation. You should decide which way 
to go and which way is the best? But there must be some 
basic things on which there should be consenaus. There 
must 'be unanimity somewhere If not In the poley then in 
the upreesion. feellnga, language, style. I waa ehocked to 
read Shrimati Sonia Gandhi's speech. She hu gathered 
afl the words In a single para. 

, {English] 

"The BJP-Ied Government has shown Itse" to ba 
Incompetent, Insensitive, Irresponsible and brazenly 
corrupt." 

[Translation] 

Differences are bound to appear with those who work 
together In the polHical field for the country. Is this your 
evaluation about those people, Is this your way of 
expressing the differences? It looks like a dictionary 
was opened and words were selected after. thorough 
searCh, 

{English] 

"Incompetent, Insensitive, irresponsible," 

[Translation] 

But this is not a game of words, 

It Is said further. 

(English) 

"It was a Government that has betrayed the mandate 
of the people," 

[Tra ns/atlon] 

We are here because we have been elected by the 
people and we will be here 8S long as people's mandate 
is with us, What do you mean by your mandate? 

[English} 

"It Is a Government that has betrayed the mandate." 

[Translation] 

Who has m.ade you a Judge, You are not ready for 
trial of strength here, but once elecllons will be held then 
we will fight against each other, But what Is this? 11 you 
want to fight. there Is civilized manner for that. Mind the 

. dignity of this country. Problems wHI not get solved by sheer 
abuse. 

Mr. Speaker, Sir, when I became Minister of External 
Attains 11rat time and delivered my first speech. I mentioned 
the names of every Minister of External Affairs preceding 
me. They aI/ belon~ to Congress party but had been 
the Ministers of External Affairs. I re&pect them all. but now 
It appears that values have been changed and we are 

• • 
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(Shrl Atal Bihari Vajpayee) 

leaving behind all decorum in the huddle of politics. I would 
say that each charge of none point chargesheet should 
be explained. You just see the way it has been told. Had 
done just nothing for farmers and agricultural labourers ... 
(Interruptions) 

THE MINISTER OF STATE IN THE MINISTRY OF 
YOUTH AFFAIRS AND SPORTS (SHRI VIJAY GOEL) : Mr. 
Speaker. Sir, you please stop Shrl Basu Deb Acharia from 
intervening ... (InterruptIons) 

MR. SPEAKER: It Is habit of Shri Basu Deb Acharla. 
Shri Basu Deb Acharlaji, please do not Intervene after each 
word. 

SHRI SATYAVRAT CHATURVEDI : We do not want 
to speak, we want to listen. When Madam Sonlajl was 
speaking why did not you remember these decorums? ... 
(Interruptions) 

MR. SPEAKER : When Madam was speaking then 
also peace could have been maintained. There should be 
equal Justice, as it is now. 

(Interruptions) 

SHRI ATAL BIHARI VAJPAYEE : Mr. Speaker, Sir, 
there Is democracy and there Is responsibility in democracy. 
We level charges against you and you think every one 
should prostrate before you, every one should pay a proper 
compliment to you, this is not going to happen. Those days 
are gone. What do you mean by charge? What kind of 
language it is? .. (Interruptions) If you have decided to 
change the format of language, I do not have any objection. 
But while competing with each other, we should nlJt put 
a pressure upon each other's patriotism. We should not 
challenge each other's patriotism, should not cast a doubt 
over each other's patriotism. There must be a basic 
concensus, which Is not taking place. 

There was a discussion on foreign policy and I am 
issued with a FATWA that we have mortgaged the country's 
foreign policy. I Ltt them reveal as to whom we have 
mortgaged our foreign policy and at what cost? Do you 
think that India is so cheap that It can be mortgaged? Don't 
you feel ashamed before mortgaging It? What do you mean 
by saying that India has been mortgaged, foreign policy 
has been mortgaged ... The same Pokhran Issue has been 
raised. Had you not wanted to make atom bomb? ... 
(Interruptions) , 

[English] 

MR. SPEAKER: let the PrlmJ'llMtnlster reply. Please 
do not Interrupt him. I reque.t Blithe Membe,. 

[Tr,.nslation] 

that Prime Minister must not be distUrbed. This will 
~esult In disturbing each other while speaking. Let his say 
whatever h. wants to say. 

(Interruptions) 

MR. SPEAKER: You can put this question after his 
speech Is over. how can you put on your question right 
now? this Is not the procedure to interrupt him while 
delivering the speech. 

(Interruptions) 

SHRI ATAl BIHARI VAJPAYEE : It Is an open secret 
that preparations for conducting a nuclear explosion were 
since In the offing In our country. Is It not true that the 
Congress Governments also working In ~h. same direction? 
The reason may differ. We can understand it by discussing 
together, but you were under pressure. Our Government 
could not be pressulrlsed by USA. Shrl Venkatraman has 
written a letter to me, He was your President. 

SHRI SATYAVRAT CHATURVEDI : He was the 
President of the country. 

SHRI ATAL BIHARI VAJPAYEE 
President also. 

(English) 

He was our 

"I admire your courage and vlsdom in launching the 
successful nuclear test. As early as 1983 when I was 
the Defence Minister, all the preparations for an 
underground test at Pokharan were completed and 
I myself went down to the shaft. But It was shelved 
because of the International pressure. the same thing 
happened In 1995." 

{1i'anslation] 

You were making efforts In this direction which Is a 
good thing, I want to congratulate you for that. But, what 
I did, you did not Hk .. , You should have some greatness. 

. You participated In freedom struggle first alongwlth others. 
You led the country, It Is a matter of great pleasure, but 
at least, on the 1s8ue of foreign policy, we aft 8hould stand 

r\lnl,ect. If there Is grave danger to Integrity of the country, 
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W8 all have to unite to fight it out. I remember the day 
when Panditjl was the Prime Minister of the country and 
Indo.cntna war had broken out. At that time even the 
Swayam Sevaks of Rashtrlya Swayam Sevak Sangh were 
invited to participate In the Republic Day Prade taken out 
on January 26. Even though he hlmse" had dlfference of 
opinIon with the Rashtrlya Swayam Sewak Sangh but since 
there was threat to the country, he caUed upon them to 
be unlted ... (lnte"uptlons) 

Vesterday Prlya Ranjan DasmunslJI made a mockery 
of my emphasis on unity. 

SHRI PRIVA RANJAN DASMUNSI : I did not make 
a mockery but how one would worl< with Narendra Modi, 
you must have experienced that...(lnterruptlons) 

SHRI ATAL BIHARI VAJPAYEE : I might have been 
mistaken. You were admiring me but I took It otherwise. 

Mr. Speaker, Sir, during this two days discussion one 
heartening development has taken place. The long boycott 
of my friend and colleague Shrl George Fernandes has 
come to an end ... (lnter,uptlons) Mr. Speaker, Sir, It Is no 
laughing matter. He Is our colleague. He has been a 
freedom fighter as well as a trade union 'eader. To treat 
him like this and say that he cannot speak In the Parliament 
and If he speaks, there wiU be walk-out, what kind of new 
untouchability is this? Should we behave with each other 
in such a way? However I would like to Congratulate 
George Saheb that he stuck to his guns. He endured 
humiliation and faced insult but did not deviate from his 
path of duty. In Tehelka scandal, neither any charge was 
levelled against him, nor he was convicted ~nd nor any 
explanation was sought from him. 

SHRI BASU DEB ACHARIA 
Commls!llon's report? 

Where is the 

SHRI ATAL BIHARI VAJPAYEE : That report Is with 
me. But It is true that the Congress Party has made 
changes In Its stand. It Is a ges1ure of greames8 on their 
part but our communist friends walked out. 

SHRI SOMNATH CHATTERJEE: They will aUso follow 

us. 

SHRI ATAL BIHARI VAJPAYEE : If a .ense of victory 
and defeat prevails In the mind, God atone can save this 
country. 

{English} 

SHRI SOMNATH CHATTERJEE: Please answer this 

simple question. He had given an undertaking to the 
country that he would not come back until he was 
exonerated. Why did you take him In? Please answer this 
simple queatlon... (Inte"uptlo"., 

{Translation} 

SHRI ATAL BIHARI VAJPAYEE : To whom? It is not 
true. He did not come back on his own. 11 18 we who have 

. taken him In. 

SHRI BASU DEB ACHARIA : Why have you taken 
him In? 

[English) 

SHRI SOMNATH CHATTERJEE: The Commission of 
Inquiry appointed In this case is still on. Why did you take 
him In? 

(Tra nslatlon) 

SHRI ATAL BIHARI VAJPAYEE : Mr. Speaker, Sir, It 
has been proved in the Parliament that false charges Bre 
being levelled against Shri George Fernandes. 

SHRI SOMNATH CHATTERJEE : You had accepted 
his resignation then why have you taken him In? 

SHRI ATAL BIHARI VAJPAYEE : The charges were 
levelled against him, therefore, he had been removed. After 
aU, It Is with In the power of the Prime Minister to appoint 

. a Mlni.ater. He did not want to come back ... (lnrerruptJons) 
Now I do not want to debate on this issue any longer. 

SHRr SOMNATH CHATTERJEE: What Is the justi-
fication of that commission? 

{English} 

There is no Justification for that commission of Inquiry, 
which was appointed after his reslgnation ... (lnterruptlons) 

DR. VIJAY KUMAR MALHOTRA : Sir, he has no right 
to disturb the han. Prima Minister when he Is speaking ... 
(Interruptions) 

[Tra".ta'IonJ 

SHRI SOMNATH CHATTERJEE : We would like to 
ask the Prime Mlnlst.... we are seeking clarification from 
him. 

MR. SPEAKER : Let the hon. Prime Minister reply. 

SHRI ATAL BIHARI VAJPAYEE : Mr. Speaker, Sir, Shrl 

.. 
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[Shri Atal Bihari Vajpayee] 

George Fernandes has alncerely discharged his 
responsibilities. Whether It Is desert or snow clad valley 
of Slachen, whenever he has gone to border, he has always 
boosted the morale of our soldiers which has not been 
done by any other Defence Minister before. To level false 
charges without any proof ... (lnterruptions) and then not to 
allow him to speak, was Justice done to him? All of you 
were collectively Involved in doing Injustice to him? You 
people got afraid of one George? 

(English] 

SHRI PRIYA RANJAN DASMUNSI : No we are not 
at all. We are afraid of your own reputatlon ... (lnterruptJons) 

(English) 

MR. SPEAKER Please sit down. Nothing will go 
on record. 

(Interruptions r 
{Tra nsla tion} 

SHRI ATAL BIHARI VAJPAYEE : Mr. Speaker, Sir, so 
many questions have been raised during discussion ... 
(Interruptions) 

{English] 

MR. SPEAKER : Please let the Prime Minister's 
speech be completed. The Leader of the Opposition has 
the right to reply and she can reply to those points. 

(Interruptions) 

(Translation] 

MR. SPEAKER So I shall request you not to 
interrupt him. 

SHRI ATAL BIHARI VAJPAYEE : All of us accept that 
everyone should be given a chance to express one's view 
point during discussion. After all, we have our own 
achievements during the last five years. If you have a right 
to express your views before the country, being In majority 
and from treasury bench, don't we have the right to express 
our views? 

SHRI SOMNATH CHATTERJEE : Who Is preventing 
you? 

SHRI ATAL BIHARI VAJPAYEE : You are preventing, 
you are Interrupting. 

"Not Recorded. 

DR. VIJAY KUMAR MALHOTRA: You are preventing. 

SHRI ATAL BIHARI VAJPAVEE : Can anybody deny 
that country has made economic progress during the past 
five years? I don't want to axplalnlt point to point. You 
know It yourself and you like It. Here, I would Ilke to add 
one more thing. Recently, I visited China and afterwards 
I came to Kolkam. At that time, a/l the Marxist or Communist 
leaders who met me there, all of them appreCiated me for 
taking right start In talks with Chlna ... (Interruptlons) 

SHAI SOMNATH CHATTERJEE : Sometlmu, you 
have done well. 

SHRI ATAL BIHARI VAJPAYEE : But, you did not say 
so after my arrival...(lntsrruptions) Anyway, this is not, the 
time to delve on it. I would like to say that 11 someone 
takas an initiative to amend the foreign policy so as to solve 
Intricate International problems, It should be welcomed and 
at the same time If it is I'Iot welcomed for some reason 
and If some mistakes are committed for want of information, 
these need to be redressed. But for this, there has to be 
some kind of discussion on it and discussion should aim 
at evolving some consensus so that differences may not 
arise later on. Such discussion should take place in cordial 
atmosphere. 

During a short period, I have got a chance to work 
with many leaders of the world. We are recognised by E.U. 
We are creating a place for ourselves in ASEAN. We are 
not only receiving their corporation but also giving 
cooperation to them. This whole area has always been 
influenced by Indian culture. We had never focussed on 
It. Even 11 we paid attention towards it earlier It was very 
little. Now, there is a need to pay full attention to it. The 
circumstances of the world are changing very fast. No one 
knows what may happen next day in our neighbourhood. 
I am pointing toward Afganistan neighbourhood. Will the 
terrorist again come to power there? All the foreigners who 
come to see me, I always ask them as to what they are 
doing in this direction. Merely sending army and remOVing 
the terrorists from there will not do. Now, there is a need 
to adopt another measure. There Is a need tor forming a 
national army. Unless the leader of various small parties 
there do not unite and work togather, nothing can be 
achieved. But at the same time there are also difficulties, 
which we can't afford to Ignor~. If we keep apprised of the 
situation ourselves and the whole country groped in dark 
and even you are not apprised of the situation, It wnt also 
not work. To cooperate and weak togather 1& the need of 
the hour. As I said It earlier and now I reiterate that there 
will alw",s be dltterence of opinions In economic mattera. , 




